THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Friday,4th October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/6574/2015 ABDUL BATEN SK. MR.R ISLAM DR. B AHMED
Versus MS. A HUSSAIN SC, IRRIGATION
THE STATE OF ASSAM and 4 ORS
2 WP(C)/7966/2018 AHAMMAD ALI MR. A DHAR SC, ELEM. EDU
Versus MR. B HALDAR
THE STATE OF ASSAM AND 5 ORS. MR H DAS
MD. F ALI
3 WP(C)/2611/2019 M/S. PIONEER LIVESTOCK MR | RAFIQUE GA, ASSAM
Versus MR. B ZAMAN
THE STATE OF ASSAM AND 3 ORS. MS. M DEKA
4 WP(C)/2652/2019 HAFIZUDDIN AHMED AND 4 ORS. MD. M H CHOUDHURY GA, ASSAM
Versus MRS. L N CHOUDHURY SC, REVENUE
THE ADDITIONAL DEPUTY MS. M DEORI
COMMISSIONER AND 3 ORS. MR H ) YEPTHO
MR. V ACHUMI
MR MONZUR K
CHOUDHURY
5 Crl.A./213/2023 HASIMUDDIN AND 2 ORS. MR M AHMED PP, ASSAM
1Y5M12D: Versus A. K. KANU
THE STATE OF ASSAM AND ANR. MR A. ALI

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To  21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) J SHARMA 17-09-2024 To  04-10-2024
5) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
6) MR A GOENKA 26-09-2024 To  04-10-2024
7) MR R GOENKA 26-09-2024 To  04-10-2024
8) MS. S SARMA 03-10-2024 To  21-10-2024
9) MS A.SARMA 30-09-2024 To  05-10-2024
10) MRS A BUJARBARUAH 30-09-2024 To  05-10-2024
11) MRS. M CHATTERJEE 30-09-2024 To  04-10-2024
12) MRS. U CHAKRABORTY 30-09-2024 To  04-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179202015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010254072018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084762019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010046062019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120362023

MR G BAISHYA

MS. B BHUYAN

MR. A K BHUYAN
MR. C CHOWDHURY
MR. N ALAM

MR D K BORDOLOI
MD. A ] ATIA

MR. A K JAIN

MD. H BHUYAN

30-09-2024
30-09-2024
28-09-2024
21-10-2024
03-10-2024
01-10-2024
21-10-2024
08-10-2024
11-10-2024

To
To
To
To
To
To
To
To
To

04-10-2024
04-10-2024
16-10-2024
23-10-2024
04-10-2024
04-10-2024
30-10-2024
10-11-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Friday,4th October 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 MFA/19/2013 NATIONAL INSURANCE CO LTD MS.R D MOZUMDAR MR.A DEB
Versus MR. S DEKA
MD ROBIUL HOQUE and ANR
2 LA.[257/2016 NEW INDIA ASSURANCE CO LTD MS.M CHOUDHURY MR.A K GUPTAR-1
in MFA/28/2004 Versus MR.S DUTTA MR.R S MISHRA(R-1)
SARU ALI AND ORS MS.R KAUR
WITH
MFA/28/2004 NEW INDIA ASSURANCE CO LTD MS.M CHOUDHURY MR.A K GUPTAR-1
Versus MR.S DUTTA MR.R S MISHRA(R-1)
SARU ALI AND ORS MS.R KAUR
3 LA.(Civil)/1218/2020 M/S. VRS AGRITECH PVT. LTD. MR J C GAUR
in CRP/3767/2020 Versus MS. M GAUR
M/S. SREE KAMAKHYA TEA CO. PVT. LTD. MS. A JAIN
WITH
CRP/3767/2020 M/S. VRS AGRITECH PVT. LTD.
(Filing Number) Versus
M/S. SREE KAMAKHYA TEA CO. PVT. LTD.
(H)
4 WP(C)/1180/2023 LOWER ASSAM INTER DISTRICT STAGE MR H DAS GA, ASSAM
CARRIAGE BUS OWNERS ASSOCIATION  MR. B C DEKA SC, TRANSPORT
Versus D BARUAH
THE STATE OF ASSAM AND 16 ORS
5 WP(C)/4610/2023 DURGA GAUTOM AND ANR MR D DAS SC, HEALTH
Versus MR R CHAKRAVORTY SC, FINANCE
THE STATE OF ASSAM AND 14 ORS MS. R. ENGJAIPI
S RABHA
LEAVE NOTE OF ADVOCATES FOR 04/10/2024
1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To  21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) J SHARMA 17-09-2024 To  04-10-2024
5) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
6) MR A GOENKA 26-09-2024 To  04-10-2024
7) MR R GOENKA 26-09-2024 To  04-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010003832013
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201842016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010181362004
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010093952020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063912020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042812023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133432023
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